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Demand to withhold disinvestment in NALCO
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Request for financial assistance to implement the Rajiv Gandhi Grameen Vidyutikaran Yojana in
Andhra Pradesh

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Deputy Chairman, Sir, the Government of
India has introduced the Rajiv Gandhi Grameen Vidyutikaran Yojana with an aim to provide access to
electricity to all households in the country in five years, that is, by 2010. Andhra Pradesh is front-
runner. The outlay of RGGVY is Rs.781.76 crores for four APDISCOMs for electrification of 14,182
unelectrified habitations and 37,99,213 rural households including 24,99,213 BPL rural households in
22 districts.

Out of above, REC has accorded scheme sanctions for 17 districts for an amount of Rs.648.29
crores during the month of October, 2005. Schemes for balance five districts, that is, East Godavari,
Medak, Ranga Reddy, Warangal and Karimnagar for an amount of Rs.133.62 crores are accepted
in principle by REC but sanction is awaited. DISCOMSs have already spent an amount of Rs.49.51
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